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Ay IN THE CENTRAL AOMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD '

0A 416/92, Dt, of Order:22-11=1994,

V ,Ramakr ishna Sastry
eesssfApplicant

e \Us.,

{H/ Union of Igﬁia, represented Dy

£ 1. The Chaixrman,
Telecom Commission,
Department of Telecommunications,
New Delhi-110 001,

2. The Chief General Manager,
Telecommunications,
Andhra Pradssh, Hyderabad-SUU 001,

3., The Chief General Manager, .
Telecom Projects, Madras-500 105.

4, The General Manager, Telscom, ‘
Transmission Pruject,H;derabad-1.

"~ ‘wesshEspondents

Counsel for the Applicant : Shri K.S.R.Anjaneyulu

Counsel for the-ﬁeapéndents : Shri N.V.Ramana, Addl,CGSC

* . * *

CORAM:

-

THE HON'BLE SHRI A.V.HARIDASGAN MEMBER (3)

THE HGN'BLE SHRI A.B.GORTHI Cl MEMBER (A)

(Order passed by Shri A.V.Haridasan, Member (J) ).
* * *  #
Shri K.S.R.AnjanEyUlu, counsel for the applicant
submits that the application is naot pressed. Hence the appli-
cation is dismissed as not preséed leaving the parties to bear

their own costs.,

43;;TETE§;§;?j:) (A.V.HARIDASAN)

Member (A) , Member (J) 44215’
! . ,'/:\"_,f'l |-
Dt, 22nd November, 1994, by Regrspe (3)
Dictated in Open Court, '
avl/
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Capy te:=

1.

The Chairman, Telecom Commission, Departmsnt of Tele-
communications, Union of India, New Delhi-001.

2. The Chief General Manager, Tslecemmunications, A.P.Ayd-001.
3. The Chief General Manager, Telecom Projects, fladras-105,
4, The General Manager, Talecom, Transmission Preject, Hyd-1.
5. UOne copy to Sri. K.5.R.Anjaneyulu, advocats, CAT, Hyd.
6. One ceopy to Sri. N.Y.Ramana, Addl. CGSC, CAT, Hyd.
7+ OCne copy te Library, CAT, Hyd.
B. One spare copy.
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